
OFFICE OF THE DISTRICT AND SESSIONS JUDGE, KULLU, H.P. - 175 101
[Phone:- 01902-224378, FAX:-225514, e-mail ID <dsj-kul-hp@gov.in>]

No.D&SJ/KLU/E/O.Veh.DJ/(32)/98-
Dated Kullu,  the 18th February, 2022

“AUCTION  NOTICE”

This is for information of all concerned that public auction of the

following official vehicles of this Civil and Sessions Division, will be conducted

by the Auction Committee, on 23.03.2022 (Wednesday), at 04.00 PM, in the

premises of District Courts Complex, Dhalpur, Kullu, H.P.:-

Sr. 
No.

Name of the court official 
vehicle belongs to

Particulars of the official vehicle

1. District  and  Sessions
Judge, Kullu

Registration No.HP-34D-0004
(Maruti Suzuki Swift Dzire LXI), Model-11/2010

2. Senior  Civil  Judge-cum-
CJM, Kullu

Registration No.HP-34B-1303
(TATA INDIGO LS CS E-III), Model-1/2010

3. Senior  Civil  Judge-cum-
CJM, Lahaul-Spiti at Kullu

Registration No.HP-34B-1211 
(Maruti Suzuki Gypsy King BS-III Petrol)
Model-12/2009

2. It is, however, specifically mentioned here that the official vehicle

of this office, mentioned at Sr. No.1, shall be auctioned without its Registration

No.HP-34D-0004,  as the said number shall  be retained by  this  office  for

future.

3. The interested bidders will have to deposit a sum of Rs.10,000/-

(Rupees  ten  thousand  only)  for  each  vehicle,  before  03.30  PM  on

23.03.2022, as bid security, before taking part in the bid/ auction,  which

shall  be refunded on site to the unsuccessful  bidders after  the auction is

over. The bid security of the successful bidder(s) will be adjusted in the total



bid/ auction amount.  The interested bidders can inspect the above vehicles

on any working day/ time. 

4. The  highest  bidder(s)  will  be  declared  at  the  stroke  of  the

hammer and they shall  have to deposit  25% of  the bid value before the

auction  committee  immediately  after  the  auction  is  over.   The  auctioned

vehicles will have to be removed by the highest bidder(s) after depositing the

total bid money, preferably within two weeks from the date of auction, failing

which penalty at the rate of Rs.200/- per day shall be imposed.

5. The auction committee has the right to accept or reject the bid/

auction without assigning any reason. 

District and Sessions Judge
Kullu, H.P.

Endst. No. No.D&SJ/KLU/E/O.Veh.DJ/(32)/98- Dated:- 18.02.2022
Copy forwarded to:-

1. The Registrar  General,  Hon'ble High Court  of  H.P.  Shimla,  for  kind
information please.

2. All the District and Sessions Judges in Himachal Pradesh;
3. The Deputy Commissioner, Kullu/ Lahaul-Spiti at Keylong;
4. All the Judicial Officers in this Civil and Sessions Division; 
5. The Superintendent of Police, Kullu/ Lahaul-Spiti at Keylong;

:- for information and necessary action with request to display the
copy of same on their respective Notice Board, for wide publicity. 

6. The District Public Information Officer, Kullu, for wide publicity, under
intimation to this office.

7. Assistant Programmer of this office with direction to display the copy
of same on the website of this office for wide publicity. 

8. Copies for  displaying on Notice Board of  this  office/ Tehsil  offices,
Kullu,  Bhunter,  Banjar,  Manali,  Keylong,  Udaipur  and  some
conspicuous  place  in  District  Court  Complex,  Kullu/  Dhalpur  Bus
Stop/ Sarwari Bus Stand/ MC office, Kullu etc. for wide publicity.

9. Guard file. 

District  and  Sessions
Judge



Kullu, H.P.


